an=
Title: Papers laid on the table of the House by Members/Ministers.
HON. SPEAKER: Now, Papers to be laid.

frder siqrer 3 s 3l (Sora Bsrr oar Bis) (Jaifergd) @ awast #glca, § snudl sppEfer 3 offrdt Juan saursr & sz 3 ad 2017-18 & e Rider sicer &l
pfetail @l faea aiell @1 was yfer (f@ed! aen aEjEh sisasaun) s uee Uz 33 g

[Placed in Library, See No. LT 6416/16/17]

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING, MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT AND MINISTER OF
STATE IN THE MINISTRY OF HOUSING AND URBAN POVERTY ALLEVIATION (RAO INDERJIT SINGH): Madam, on behalf of Shri Venkaiah Naidu, I
beg to lay on the Table a copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Housing and Urban Poverty
Alleviation for the year 2017-2018.

[Placed in Library, See No. LT 6417/16/17]

aifden aiiz arer Rovra sicrerr 3 a5 s (oftere ovm arar) ;@ arerst wdlGan, O anudt el A offerelt dorat st arielt B aie A ad 2017-18 ¥ e wifgen o we
it dicrer 6 smoparolt G frzerer sl Bt vas ygfer (Bodt cren aP)eh dvaaor) e ueer w2 2uwm g

[Placed in Library, See No. LT 6418/16/17]

aqeftor R i), darch e A} aen ORreta aiie Facwar #idqt (off oitog Ris diar): awzer aidicen, d anudht siorafer 3 frgarferRBaa udi &t vs-vaw gfer (Rod aen
3id)sft sizasIun) 38N UeEr U3 IXWI E -

(1) ad 2017-18 ¥ fere syftor Rsrer sicyrera 61 argparell B Rz i,
[Placed in Library, See No. LT 6419/16/17]
(2) af 2017-18 & fore Yeroter afte Faewen sicerr 6t aojaiol & R @)

[Placed in Library, See No. LT 6420/16/17]

THE MINISTER OF TEXTILES (SHRIMATI SMRITI ZUBIN IRANI): Madam, I beg to lay on the Table:-

(1) A copy of the Memorandum of Understanding (Hindi and English versions) between the Handicrafts and Handlooms Exports Corporation of India
Limited and the Ministry of Textiles for the year 2016-2017.

[Placed in Library, See No. LT 6421/16/17]

(2) A copy each of the following papers (Hindi and English versions) under

sub-section (1) of Section 394 of the Companies Act, 2013:-

(@ (® Review by the Government of the working of the Central
Cottage Industries Corporation of India Limited, New
Delhi, for the year 2015-2016.

(i)  AnnualReport of the Central Cottage Industries

Corporation of India Limited, New Delhi, for the year 2015-
2016, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 6422/16/17]
(b) (i Review bythe Government of the working of the
Handicrafts and Handlooms Exports Corporation of India

Limited, New Delhi, for the year 2015-2016.

(i)  Annual Report of the Handicrafts and Handlooms Exports
Corporation of India Limited, New Delhi, for the year 2015-
2016, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(3)  Two statements (Hindi and English versions) showing reasons for



delay in laying the papers mentioned at (2) above.
[Placed in Library, See No. LT 6423/16/17]
(4) A copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Textiles for the year 2017-2018.

[Placed in Library, See No. LT 6424/16/17]

Frota Faweol ot idl (off ymoier smadmz): sweier #@lc, # anudt gt 3 ad 2017-18 & fére Arora ol o sidqrern &t sfjerell Ol R el B v gfer
(faacit aen s}l siaar) I ucel Uz X &)

[Placed in Library, See No. LT 6425/16/17]

aspreftor Rt #icl, darrh et i aen Axetar 3 Facoar Adt (off oi¥eg RBiz diae): aiewer aidican, & smudht swpaifer 3 off dsrs g oft &t sz A af 2017-18 ¥
fere gpgr afiz s sicyrerer B srorarell B Rzepe arell B v yfer (Bod) e el 2izasaur) sem ueer uz Jxwn §)

[Placed in Library, See No. LT 6426/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): Madam, on behalf of Shri Rajiv Pratap Rudy, I beg to lay on the Table a copy of the Detailed
Demands for Grants (Hindi and English versions) of the Ministry of Skill Development and Entrepreneurship for the year 2017-2018.

[Placed in Library, See No. LT 6427/16/17]

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND SPORTS AND MINISTER OF STATE IN THE MINISTRY OF WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI VIJAY GOEL): Madam, I beg to lay on the Table a copy each of the
following Notifications (Hindi and English versions) under sub-section (2) of Section 45 of the Rajiv Gandhi National Institute of Youth Development
Act, 2012:-

(i) The RGNIYD Ordinance (Second Amendment) 2016 published in Notification No. G.S.R.1079(E) in Gazette of India dated 18t
November, 2016.

(i) The First Statutes of the Rajiv Gandhi National Institute of Youth Development (Second Amendment) Statutes, 2016 published in
Notification No. G.S.R.1158(E) in Gazette of India dated 20t" December, 2016.

[Placed in Library, See No. LT 6428/16/17)

THE MINISTER OF STATE OF THE MINISTRY OF POWER, MINISTER OF STATE OF THE MINISTRY OF COAL, MINISTER OF STATE OF THE
MINISTRY OF NEW AND RENEWABLE ENERGY AND MINISTER OF STATE OF THE MINISTRY OF MINES (SHRI PIYUSH GOYAL): Madam, I beg to
lay on the Table :-

(1) A copy of the Memorandum of Understanding (Hindi and English versions) between the Power Grid Corporation of India Limited and the Ministry
of Power for the year 2016-2017.

[Placed in Library, See No. LT 6429/16/17]

(2) A copy of the Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession (Amendment) Rules, 2016 (Hindi and English

versions) published in Notification No. G.S.R.1120(E) in Gazette of India dated 8" December, 2016 under sub-section (1) of Section 28 of the Mines
and Minerals (Development and Regulation) Act, 1957.

[Placed in Library, See No. LT 6430/16/17]
(3) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 394 of the Companies Act, 2013:-

@ Review by the Government of the working of the North
Eastern Electric Power Corporation Limited, Shillong, for the
year 2015-2016.

(i)  Annual Reportof the North Eastern Electric Power
Corporation Limited, Shillong, for the year 2015-2016,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.



[Placed in Library, See No. LT 6431/16/17]
(b) (i) Review by the Government of the working of the Indian
Renewable Energy Development Agency Limited, New
Delhi, for the year 2015-2016.
(i) " AnnualReport of the Indian Renewable Energy
Development Agency Limited, New Delhi, for the year 2015-
2016, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.
(4)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at item No. (a) of (3) above.

[Placed in Library, See No. LT 6432/16/17]
(5) A copy each of the following papers (Hindi and English versions):-
(i) Detailed Demands for Grants of the Ministry of New and Renewable Energy for the year 2017-2018.
[Placed in Library, See No. LT 6433/16/17]
(ii) Detailed Demands for Grants of the Ministry of Power for the year 2017-2018.
[Placed in Library, See No. LT 6434/16/17]
(ii) Detailed Demands for Grants of the Ministry of Mines for the year 2017-2018.

(iv) [Placed in Library, See No. LT 6435/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): Madam, on behalf of Dr. Jitendra Singh, I beg to lay on the Table a copy each of the following
papers (Hindi and English versions) under article 323 (1) of the Constitution:-

(1) 66th Annual Report of the Union Public Service Commission,
New Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 6436/16/17]

(2)  Memorandum explaining reasons for non-acceptance of
Commission's advice in respect of cases reported in Chapter 9 of
the Report.

[Placed in Library, See No. LT 6437/16/17]

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): Madam, I beg to lay on the
Table:-

(1) A copy of the Gas Cylinders Rules, 2016 (Hindi and English versions) published in Notification No. G.5.R.1081(E) in Gazette of India dated 22"d
November, 2016 under sub-section (8) of Section 18 of the Explosives Act, 1884,

[Placed in Library, See No. LT 6438/16/17]

(2) () A copy of the Annual Report (Hindi and English versions) of
the National Council for Cement and Building Materials,
Ballabgarh, for the year 2015-2016, alongwith Audited
Accounts.
(i) A copy ofthe Review (Hindi and English versions) by the
Government of the working of the National Council for Cement
and Building Materials, Ballabgarh, for the year 2015-2016.
(3 Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (2) above.

[Placed in Library, See No. LT 6439/16/17]
(4) () A copy of the Annual Report (Hindi and English versions) of
the Adityapur Auto Cluster, Jamshedpur, for the year 2014-

2015, alongwith Audited Accounts.

(i) A copy ofthe Review (Hindi and English versions) by the
Government of the working of the Adityapur Auto Cluster,
Jamshedpur, for the year 2014-2015.

(5 Statement (Hindi and English versions) showing reasons for delay

P i iiemm blm mmmmes maambiamad =k FAY alams



W Iayn iy Uig Papens IISHUVIEU du 1) duuve,

[Placed in Library, See No. LT 6440/16/17]
(6) A copy each of the following papers (Hindi and English versions) under
sub-section (2) of Section 394 of the Companies Act, 2013:-

(@) (i) Review bythe Government of the working of the Industrial
Infrastructure  Development Corporation (Gwalior) M. P

Limited, Gwalior, for the year 2014-2015.
(i)  Annual Report of the Industrial Infrastructure Development
Corporation (Gwalior) M. P. Limited, Gwalior, for the year
2014-2015, alongwith Audited Accounts and comments of the

Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 6441/16/17]
(b) (i)  Review by the Government of the working of the M.P. Audyogik
Kendra Vikas Nigam (Indore) Limited, Indore, for the year
2014-2015.

(i)  Annual Report of the M.P Audyogik Kendra Vikas Nigam
(Indore) Limited, Indore, for the year 2014-2015, alongwith
Audited Accounts and comments of the Comptroller and

Auditor General thereon.
(7) Two statements (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (6) above.

[Placed in Library, See No. LT 6442/16/17)
(8) (i) A copy of the Annual Report (Hindi and English versions) of the
Baddi Infrastructure, Solan, for the year 2015-2016, alongwith
Audited Accounts.
(i) Statement regarding Review (Hindi and English versions) by
the Government of the working of the Baddi Infrastructure,
Solan, for the year 2015-2016.
(9 Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (8) above.

[Placed in Library, See No. LT 6443/16/17)

(10) (i) A copy of the Annual Report (Hindi and English versions) of
the Foundry Cluster Development Association, Kolkata, for
the year 2015-2016, alongwith Audited Accounts.

(i) Statement regarding Review (Hindi and English versions) by
the Government of the working of the Foundry Cluster
Development Association, Kolkata, for the year 2015-2016.

(11)  Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (10) above.

[Placed in Library, See No. LT 6444/16/17]
(12) (i) A copy of the Annual Report (Hindi and English versions) of the
Narol Textile Infrastructure and Enviro  Management
Ahmedabad, for the vyear 2014-2015, alongwith Audited

Accounts.

(i) Statement regarding Review (Hindi and English versions) by
the Government of theworking of the Narol Textile
Infrastructure and Enviro Management Ahmedabad, for the
year 2014-2015.

(13)  statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (12) above.

[Placed in Library, See No. LT 6445/16/17]

(14) A copy of the Special Economic Zones (Amendment) Rules, 2017 (Hindi and English versions) published in Notification No. G.S.R.12(E) in
Gazette of India dated 6™ January, 2017 under sub-section (3) of Section 55 of the Special Economic Zones Act, 2005.

[Placed in Library, See No. LT 6446/16/17]
(15) A copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Commerce and Industry for the year 2017-2018.

[Placed in Library, See No. LT 6447/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF



PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): On behalf of Dr. Mahesh Sharma, I beg to lay on the Table a copy each of the following papers
(Hindi and English versions):-

(1) Memorandum of Understanding between the India Tourism Development Corporation Limited and the Ministry of Tourism for the year 2016-2017.
[Placed in Library, See No. LT 6448/16/17]
(2) Memorandum of Understanding between the Assam Ashok Hotel Corporation Limited and the Ministry of Tourism for the year 2016-2017.
[Placed in Library, See No. LT 6449/16/17]
(3) Memorandum of Understanding between the Donyi Polo Ashok Hotel Corporation Limited and the Ministry of Tourism for the year 2016-2017.
[Placed in Library, See No. LT 6450/16/17]
(4) Memorandum of Understanding between the Pondicherry Ashok Hotel Corporation Limited and the Ministry of Tourism for the year 2016-2017.

[Placed in Library, See No. LT 6451/16/17]

(5) Memorandum of Understanding between the Punjab Ashok Hotel Company Limited and the Ministry of Tourism for the year 2016-2017.

[Placed in Library, See No. LT 6452/16/17]

(6) Memorandum of Understanding between the Ranchi Ashok Bihar Hotel Corporation Limited and the Ministry of Tourism for the year 2016-2017.
[Placed in Library, See No. LT 6453/16/17]
(7) Memorandum of Understanding between the Kumarakruppa Frontier Hotel Private Limited and the Ministry of Tourism for the year 2016-2017.

[Placed in Library, See No. LT 6454/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): On behalf of Shri Mukhtar Abbas Nagvi, I beg to lay on the Table a copy of the Detailed
Demands for Grants (Hindi and English versions) of the Ministry of Minority Affairs for the year 2017-2018.

[Placed in Library, See No. LT 6455/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI ARJUN
RAM MEGHWAL): On behalf of Shri Santosh Kumar Gangwar, I beg to lay on the Table:-

(1) A copy of the Annual Accounts (Hindi and English versions) of the Insurance Regulatory and Development Authority, Hyderabad, for the year
2015-2016, together with Audit Report thereon.

[Placed in Library, See No. LT 6456/16/17]

(2) A copy of the India-Japan Comprehensive Economic Partnership Agreement (Bilateral Safeguard Measures) Rules, 2017 (Hindi and English
versions) published in Notification No. G.S.R.68(E) in Gazette of India dated 24th January, 2017 under Section 159 of the Customs Act, 1962 and
Section 10 of the Customs Tariff Act, 1975, together with an explanatory memorandum.

[Placed in Library, See No. LT 6457/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): I beg to lay on the Table a copy of the Detailed Demands for Grants (Hindi and English
versions) of the Ministry of Agriculture and Farmers Welfare for the year 2017-2018.

[Placed in Library, See No. LT 6458/16/17]

apefior e #icf}, darrht et s aen SRrerer Jfir Facwa #dt (9] oiveg RBie di#z): arwer #alcn, oft Terpurer wnga & iz A, & Peorferfaa ug, 2em veer uz sz
g



(1)(ew) N1 T3l clisaciizsd wEdomE, o feell & ad 2015-2016 & aifties yferdear 6t
v yfer (f&odt men aE)Eh sizmaun) den i o=

(@) oA wIel elsacligsy wadvel, of Recl & ad 2015-2016 & wriasau &t
DR g1 Aetlan 6 v yfer (Bod aen sEEh sizma),

(2) Iwfes (1) 9t sfeafia uq) @1 390 ueel @ IxE! 3 gu Aewa & snull @ sl
arel faaur (f&oet aen sEeh siwmavr),
[Placed in Library, See No. LT 6459/16/17]

(3) (e)  otgrere FleRfe AP F2cl SaWIc BS Uarrd! 61, g & ad 2015-2016 &
aiftfes yferdicar &1 v gfer (Rodt aem aBjeh Fiwmaun),

(@) olorelel $3TITIe MW F3cl Sacludic Us UarKdl 31, dgmag & ai 2015-2016 &

anftfes cramait &t was yfer (Redt aem aBjeh JFaaun) den 3u U2 dRaradten

gferigor
(ftor) atgrarer sedlewe anmw w2c1 Jacdie o5 gard! 21, 3gaic b aif 2015-2016 &

¥ Rl 6 3w g sweflen & o gfer (Bedl aen sBsh sizasau),

(4) sugfer (3) 9t sfeaf3aer e} @t 2rem ueer u2 26! 3 gu Rewa B o @ gofar
aret fazor (fod crem abjeft 2izaaun),

[Placed in Library, See No. LT 6460/16/17]

TgH, oTg 3T FEAH JeA Heprer At s acqt (off Brivrer Bis): arezrer adican, & ad 2017-2018 & fore yjgw, oy a2 aieemar et sicyrern &} siofarol & e ool 6
waw gfr (Rodt en 3d)sht sivavaur) 3 uee U JxET &)

[Placed in Library, See No. LT 6461/16/17]
Htota Firerol Rt ddt (9ff yaer sma3w:): awaer #dlewn, off 3og gorarsr & alz A, F BearferRae uey 291 ueer u2 Fan §:-

(1)(uw) a1d e aifirior-act Brorer arenfydt aisamer i PR duses, W srr B ad
2014-2015 & affs yferdcor &t was yfer (fRodt aren  aidjelt sizwaur) aen
Sramudfdra a1,

(@) ad g aifirnor-adt Brorer srenf¥dt sigamer sz Promanr dusmg, O & & ad
2014-2015 & wriwvr B w3 gror seflen b ay @ Qo (Bedl aen s
JiFasau))

(2) 3uger (1) 9 sfeefaa el @1 w8 ueer Uz 3wl 9 gu Rara & orull B gelor
arel faaur (Rodh oren 3@Eh sivasaur),
[Placed in Library, See No. LT 6462/16/17]

(3)(uw) gt 2R Brorer s aae s oo a3l (2 Rign afierer), Brearn &
ad 2014-2015 & affow yfrdes & ve gfer (Rodt aen @) sxawr) aen
rEmudidng T,

(=) gt 2R Mo srenf¥d aiae sl oo a3l (d Rign afirmer), Brearn &
af 2014-2015 & wricwr Ht wwr grrwisn H @ i Qoo (Bod der

aiEsft Jweaur),
4 swfer (3) 3 sfeafiaa ug) @t 2w ueer w7 ¥ 3 gu Rewa & @R B gefor
aret faazr (fodt aem aP)sh swaa),

[Placed in Library, See No. LT 6463/16/17]

(5)(ww) i frg aifdrrer 2¢c figrer srenfyet wiftmaz, sswrer & af 2014-2015 & affe
gfericer @t v gfer (ot aen st sivaann) mem cramadfén a,

(=) 2 fargi aifdrerrer 22¢ frerar arenf¥dt @ifdrge, sewrar b ad 2014-2015 & wrfwzo
&t TR g Aeften B ark i Razur (Bodt aen apjh szan),

(6) guzfer (5) 9 sfearfaa ug)f @1 2em ucer w2 FHO! 3 gu e B oruil o gafo
arct fraeur (RBodt aen s@sh swasa),

[Placed in Library, See No. LT 6464/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS AND MINISTER OF STATE IN THE MINISTRY OF SHIPPING
(SHRI PON RADHAKRISHNAN): I beg to lay on the Table:-



(1) A copy each of the following papers (Hindi and English versions):-
(i) Detailed Demands for Grants of the Ministry of Road Transport and Highways for the year 2017-2018.

[Placed in Library, See No. LT 6465/16/17]
(ii) Detailed Demands for Grants of the Ministry of Shipping for the year 2017-2018.

[Placed in Library, See No. LT 6466/16/17]

(2) A copy each of the following Notifications (Hindi and English versions) under sub-section (4) of Section 124 of the Major Port Trusts Act, 1963:-

(i) G.S.R.1124(E) published in Gazette of India dated 9th December, 2016, approving the Kandla Port Trust Employees (Recruitment, Seniority and
Promotion) Amendment Regulations, 2016.

(i) G.S.R.1125(E) published in Gazette of India dated 9th December, 2016, approving the Paradip Port Trust Employees (Recruitment, Seniority and
Promotion) Amendment Regulations, 2016.

(iii) G.S.R.1126(E) published in Gazette of India dated 9th December, 2016, approving the Cochin Port Trust Employees (Recruitment, Seniority and
Promotion) Amendment Regulations, 2016.

(iv) G.S.R.1148(E) published in Gazette of India dated 16th December, 2016, approving the Tuticorin Port Trust Employees (Recruitment, Seniority
and Promotion) Amendment Regulations, 2016.

(v) G.S.R.1149(E) published in Gazette of India dated 16th December, 2016, approving the Kolkata Port Trust Employees' (Recruitment, Seniority
and Promotion) Amendment Regulations, 2016.

(vi) G.S.R.1150(E) published in Gazette of India dated 16th December, 2016, approving the Mormugao Port Trust Employees' (Recruitment, Seniority
and Promotion) Amendment Regulations, 2016.

(vii) G.S.R.1151(E) published in Gazette of India dated 16th December, 2016, approving the Cochin Port Trust Employees (Recruitment, Seniority
and Promotion) Amendment Regulations, 2016.

(viii) G.S.R.1185(E) published in Gazette of India dated 30th December, 2016, approving the Chennai Port Trust Employees (Grant of Advances for
Festival and Natural Calamities) Amendment Regulations, 2016.

(ix) G.S.R.1186(E) published in Gazette of India dated 30th December, 2016, approving the Mumbai Port Trust Employees (Leave) Amendment
Regulations, 2016.

(x) G.S.R.1187(E) published in Gazette of India dated 30th December, 2016, approving the Chennai Port Trust Employees' (Recruitment, Seniority
and Promotion) Amendment Regulations, 2016.

(xi) G.S.R.1188(E) published in Gazette of India dated 30th December, 2016, approving the Kandla Port Trust Employees (Recruitment, Seniority and
Promotion) Amendment Regulations, 2016.

[Placed in Library, See No. LT 6467/16/17]

(3) A copy each of the following Notifications (Hindi and English versions) under Section 10 of the National Highways Act, 1956:-

(i) S.0.3451(E) published in Gazette of India dated 15th November, 2016, authorising M/s Oriental Pathways (Indore) Private Limited to collect and
retain the fee for the development, operation and maintenance of the existing two lane road into four lane (Indore-Khalghat Section) of the National
Highway No. 3 in the State of Madhya Pradesh.

(ii) S.0.3452(E) published in Gazette of India dated 15th November, 2016, making certain amendments in the Notification No. S.0.946(E) dated 30th
April, 2012,

(iii) S.0.3638(E) published in Gazette of India dated 2nd December, 2016, entrusting the stretches of National Highway No. 1A in the State of
Jammu and Kashmir to the National Highways Authority of India.

[Placed in Library, See No. LT 6468/16/17]

(4) A copy of the National Highways Fee (Determination of Rates and Collection) Amendment Rules, 2016 (Hindi and English versions) published in
Notification No. G.S.R.1114(E) in Gazette of India dated 2nd December, 2016 under sub-section (3) of Section 9 of the National Highways Act, 1956.



[Placed in Library, See No. LT 6469/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): On behalf of Shri Jaswantsinh Sumanbhai Bhabhor, I beg to lay on the Table a copy of the
Detailed Demands for Grants (Hindi and English versions) of the Ministry of Tribal Affairs for the year 2017-2018.

[Placed in Library, See No. LT 6470/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY AND MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES
(SHRI Y.S. CHOWDARY): I beg to lay on the Table a copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Science
and Technology for the year 2017-2018.

[Placed in Library, See No. LT 6471/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI JAYANT SINHA): I beg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 394 of the Companies Act, 2013:-
(i) Statement regarding Review by the Government of the working of the Pawan Hans Limited, New Delhi, for the year 2015-2016.

(ii) Annual Report of the Pawan Hans Limited, New Delhi, for the year 2015-2016, alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 6472/16/17]
(3) A copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Civil Aviation for the year 2017-2018.

[Placed in Library, See No. LT 6473/16/17]

(4) (i) A copy of the Annual Report (Hindi and English versions) of the Commission of Railway Safety, Lucknow, for the years 2013-2014 to 2015-
2016.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Commission of Railway Safety, Lucknow, for the years
2013-2014 to 2015-2016.

(5) Three statements (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (4) above.

[Placed in Library, See No. LT 6474/16/17)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE AND MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI ARJUN
RAM MEGHWAL): I beg to lay on the Table:-

(1) A copy of the Memorandum of Understanding (Hindi and English versions) between the Security Printing and Minting Corporation of India Limited
and the Ministry of Finance for the year 2016-2017.

[Placed in Library, See No. LT 6475/16/17]

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Institute of Economic Growth, Delhi, for the year 2015-2016, along with
Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Institute of Economic Growth, Delhi, for the year
2015-2016.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.

[Placed in Library, See No. LT 6476/16/17]



(4) A copy of the Detailed Demands for Grants (Hindi and English versions) of the Ministry of Corporate Affairs for the year 2017-2018.

[Placed in Library, See No. LT 6477/16/17]

Htora Fawreel o il (off yoier sraswa): areier #EkGe, Si. #&eg, olfel USRI ol 3 3, 3 Brerferfian ur 381 uce U % §:-
(1)(um) off errer gaTge ol Iedter Fvepa femdls, orf Recht & ad 2015-2016 &

aftfes yferdcal B ves yfer (Bodh aen aEpEH sivasaun) aen cramadifan

Y,

(=) off errer @EIgR o} I Jeepa femdls, o feett & ad 2015-2016 &
BRI Bl IR g1 etten &t v g (f@edl den B! sizawun),

(2) 3ufer (1) 31 sfeafiaa udl @ 290 ueer W 3zl ¥ g fowa & orull @ el
arcl faaaor (fRodt aen 3B Fxama),

[Placed in Library, See No. LT 6478/16/17]
(3) (uw) Slgrerel wisfe w gorer snw Bredt Forder, o Reeht ¥ ad 2015-2016 ¥
aiftfes yfeRieor @61 vas gfer (Rodl aen sidjsht sizasaur),

(@) Sgroret TP v yater s R dorter, o Beekt B adf 2015-2016 ¥
aifffes Azl & ves gfr (Rodt aren  s@pht sizasaur) en 3ot uz Azmaden
gferdcor,

(Gicy) Slgrerel w3 wiz yaeel anw Bredt dorsl, orf Reelt B ad 2015-2016 a5 ad
2012-2013 & wrlasar 5t swr g weflen & wos gfer (RBedt aen aEsh
Jzam))

(4) 3ufer (3) 9 sfeerfae el @t 281 ucer U2 @ 3 gu Rowa B orel o gefa
e fazvr (fEodt crem aid)sht sizavaur),

[Placed in Library, See No. LT 6479/16/17)

THE MINISTER OF TEXTILES (SHRIMATI SMRITI ZUBIN IRANI): On behalf of Shri Ajay Tamta, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Carpet Technology, Bhadohi, for the year 2015-2016,
alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of Carpet Technology, Bhadohi, for
the year 2015-2016.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 6480/16/17]

(3) (i) A copy of the Annual Report (Hindi and English versions) of the Carpet Export Promotion Council, New Delhi, for the year 2015-2016,
alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Carpet Export Promotion Council, New Delhi, for the
year 2015-2016.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

[Placed in Library, See No. LT 6481/16/17]
(5) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 394 of the Companies Act, 2013:-
(i) Review by the Government of the working of the Cotton Corporation of India Limited, Navi Mumbai, for the year 2015-2016.

(ii) Annual Report of the Cotton Corporation of India Limited, Navi Mumbai, for the year 2015-2016 alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.



[Placed in Library, See No. LT 6482/16/17]

(7) (i) A copy of the Annual Report (Hindi and English versions) of the South India Textile Research Association, Coimbatore, for the year 2015-
2016, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the South India Textile Research Association,
Coimbatore, for the year 2015-2016.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (7) above.

[Placed in Library, See No. LT 6483/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF LAW AND JUSTICE AND MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI PP. CHAUDHARY): I beg to lay on the Table a copy of the Detailed Demands for Grants (Hindi and English
versions) of the Ministry of Law and Justice for the year 2017-2018.

[Placed in Library, See No. LT 6484/16/17]
THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (DR. SUBHASH RAMRAQO BHAMRE): I beg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 394 of the Companies Act, 2013:-
(i) Review by the Government of the working of the Garden Reach Shipbuilders and Engineers Limited, Kolkata, for the year 2015-2016.

(ii) Annual Report of the Garden Reach Shipbuilders and Engineers Limited, Kolkata, for the year 2015-2016, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 6485/16/17]

(2) A copy each of the following papers (Hindi and English versions}):-
(i) Detailed Demands for Grants of the Ministry of Defence for the year 2017-2018.

[Placed in Library, See No. LT 6486/16/17]
(ii) Defence Services Estimates for the year 2017-2018.

[Placed in Library, See No. LT 6487/16/17]

MESSAGE FROM RAJYA SABHA



